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NHRC Issues Notice to MM Govt Over Allegations of Children Being Paid to Join Digvijaya Singh's Yatra

The NHRC has sought a report from the Madhya Pradesh government within 15 days over allegations that
children were paid to join Congress leader Digvijaya Singh's yatra and raise objectionable political slogans. The
commission has also asked MeitY to examine the online circulation of related videos and photographs.

Updated 23 October 2026 at 08:37 IST Asian News International India News

New Delhi: The National Human Rights Commission (NHRC) has issued a notice to the Madhya Pradesh
government over a complaint alleging that children were offered money to participate in a yatra led by former
Chief Minister and Congress leader Digvijaya Singh and raise objectionable political slogans.

NHRC Member Priyank Kanoongo said the commission had directed the Chief Secretary and the Director General
of Police (DGP) of Madhya Pradesh to conduct a proper investigation into the allegations and submit a report
within 15 days.

"We have received a complaint alleging that Digvijaya Singh has initiated a march and has been exploiting
children to increase the size of the crowds participating in it. The complainant has suggested that children might
be involved through some arrangement, possibly involving monetary payments," Kanoongo said.

He further stated that the complaint alleged that children were being made to raise objectionable political slogans
during the march.

"Furthermore, the complainant has alleged that Digvijaya Singh is having children chant objectionable political
slogans. Acting on this complaint, we have issued notices to the Chief Secretary and the Director General of Police
(DGP) of Madhya Pradesh, directing them to conduct a proper investigation into the matter and submit a report to
us. We have granted them a period of 15 days to do so," he added.

The NHRC has sought an Action Taken Report from the state authorities after examining the complaint and
directed them to investigate the allegations. The commission's notice seeks a report on the action taken by the
authorities within the stipulated period.

The complaint also raised concerns over the alleged involvement of children in the political march, including
claims that they may have been brought in through monetary arrangements and made to chant political slogans.

The Ministry of Electronics and Information Technology (MeitY) has also been asked to investigate the alleged
online circulation of videos and photographs featuring the children.
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Noise pollution is a public health risk that's hard to measure and monitor

A recent debate over using DJs and high-powered sound systems during Pune’s Ganesh festival brought noise
pollution and its health impacts into focus.

Written by:Disha Shetty
Published on: 22 Oct 2026, 11:37 am

A recent debate over using DJs and high-powered sound systems during Pune’s Ganesh festival brought noise
pollution and its health impacts into focus. In August and September, residents and citizen groups in Pune called
for stricter enforcement of noise limit rules, prompting a parliamentary committee of noise and light pollution.
The National Human Rights Commission also from Maharashtra’s pollution control board on action taken on noise
limit violations during the festival. The impact of urban noise extends beyond festivals. Prolonged exposure to
environmental noise is linked to sleep disturbance, hearing impairment and cardiovascular risks, making noise
pollution a public health concern in India’s increasingly noisy cities. Gaps in noise pollution data from Indian cities
and the challenges of monitoring sound levels at scale are compounding the problem, say researchers.
Meanwhile, citizens have been pushing for better policy and better implementation of guidelines, with
incremental changes being observed over the years, say noise pollution activists.

Under-researched “silent killer”

“It's been known for a long time that noise is more than just a nuisance or an annoyance, but that it's a serious
cardiovascular disease concern,” said Danielle Vienneau, Associate Professor at the UMC Utrecht in The
Netherlands, an expert on environmental pollution and its impact on human health. Regular exposure to high
levels of noise pollution is linked to hearing loss, poor cardiovascular health, high blood pressure, diabetes, stress
and even adverse reproductive outcomes, according to a 2023 of existing evidence. “When we're exposed
constantly to noise, it triggers a stress response in our body... We could think of it as a silent killer,” Vienneau
added. Despite its risks, noise pollution is still a relatively under-researched subject, especially in .

Noisy Indian cities

Since 2003, Mumbai-based environmentalist Sumaira Abdulali has been measuring noise levels in the city. On
average, she says, noise levels outdoors are around 65-85 decibels and motorcycle horns can create noise up to
110 decibels, both significantly over the World Health Organization (WHO) recommendation that noise levels be .
On festivals, the noise has been even higher, going up to 145 decibels in Mumbai, from the sound of fireworks. A
yearly average of 70 decibels from all sources combined is acceptable as is an occasional exposure to noise levels
of up to 100 decibels. India’s Central Pollution Control Board too implementing WHO standards. But noise levels in
Indian cities are well over these levels on any regular day. Continuous exposure in such a situation can also cause
sleep disturbances, lead to poorer work and school performance, hearing impairment, and mental health issues
like anxiety and depression, to the WHO. Advocacy has yielded some progress though. The Indian government
recognises noise pollution as an issue and bans loud noise such as from music systems, fire crackers and
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industrial activities in public spaces between unless special exemptions have been sought. “The police, politicians
and officials, through all these years, and through the court orders which have specifically come about, have
become aware of the noise rules, and they know the rules. They know they have to act,” Abdulali, who also
founded the, said. Many pollution control bodies like the have taken over measuring noise levels in a systemic
way, creating a database of official data. But this data is very limited for high quality research.

Why researching noise pollution is difficult

Currently, most of the existing research on health impacts of noise pollution comes from Europe. But the
landscape is not as barren anymore with improved research in the past decade, said Dr. Angel Dzhambov,
Associate Professor at Research Institute at Medical University of Plovdiv, Bulgaria. He said the relatively less
research on health impacts of noise pollution is linked to the history of environmental health research, and also to
the difficulty in measuring noise exposure through the day as people move through different spaces and micro-
environments. “We have to make the assumption that they're [people] mostly exposed in their home, which is
plausible but reflects only part of their exposure because they're mobile and spend time at work, other places
commuting and so forth. So one thing would be exposure assessment,” Dzhambov said. Then, the acoustic
models researchers need are expensive and are not always readily available for all parts of the world. The way
noise moves around is driven by many local small-scale factors (sources, surrounding barriers, etc.) and global
noise models covering entire countries and continents are not available in a way that global air pollution models
are. Vienneau explained that the way sound moves through the environment changes over very short distances.
To study noise pollution and its impact well requires many noise monitors or good quality noise models to capture
this variation. Then there is the more individual impact. “Different people exposed to the same objective acoustic
environment may respond differently. So their bodies may react with different stress responses,” Dzhambov
added. What is also clear is that noise doesn't necessarily have to be loud. Low frequency sounds from windmills
are known to give . When those who live near an airport hear a plane fly overhead, it raises their blood pressure
even if they don't wake up, to research.

Attempts to find a solution

Researchers from the Indian Institute of Technology, Madras (IIT-M) conducted a city-wide 2026 in Chennai and
found that the mix of traffic and construction sounds were almost always the primary contributors to the high
levels of noise pollution. has been strongly linked to poor heart health, including increased risk of heart failure
and stroke. “We are currently doing some engineering controls and trying to understand whether we can use
locally available materials and come out with some kind of a barrier, so this noise can be reduced. We are doing
this as an experiment now,” said , professor at the institute’s Department of Civil Engineering. These barriers
would be designed to either absorb or deflect sound around noise-sensitive places like hospitals, educational
institutions and places of worship. But Nagendra accepts that there are limits to how effective engineering
solutions can be. “No engineering solution can be 100% complete. Source control is always better. How do we
control source? It's actually a policy intervention,” he said. Dzhambov said green belts and barriers between
buildings and roads help reducing residents’ exposure to noise. Using smart architecture and design is another
way to reduce noise pollution like using building facades to reduce noise levels or placing bedrooms away from
the road. Quieter types of vehicles like electric vehicles also help reduce noise pollution. “It should be an
integrated, smart redesigning of our cities and in a way that people don't feel robbed out of something,”
Dzhambov said. Many of these solutions help reduce both air and noise pollution while creating more communal,
quieter spots within cities.

Growing awareness and citizen activism

In some cities, have been demanding action against noise pollution, building political pressure. “I think now in
Pune, for example, when people are becoming more vocal and have started coming to the streets and asking for
these noise rules to be implemented, that's a huge step forward,” Abdulali said. There have been other areas of
progress too. Fire crackers have become less noisy with rising awareness and education on noise pollution. They
are now often creating noise of 125 decibels or less. While it's still high, Abdulali pointed that it shows progress is
possible when you work with various stakeholders, but enforcement is key. Dzhambov also said that individual
behaviour to reduce exposure to noise pollution when possible also goes a long way. Another interesting



conundrum researchers are grappling with now is how air pollution intersects with noise pollution, given that
sources like traffic and construction are responsible for both. “One of the big questions that we're always asking is
whether it's the air pollution effects or the noise effects that we see, for example, in relation to cardiovascular
disease, and this can be quite tricky to untangle,” said Vienneau.
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Cyber risks on the rise owing to rapid Al adoption, scamsters

In Short eMudhra is an Indian digital certification authority, which provides digital certificates that help browser
confirm that the website is genuine.

The Hans India Created On: 23 Oct 2026 12:27 AM IST

Several incidents concerning cyber security have been reported in last 24 hours. From PHP to eMudhra, such
cyber security issues have again raised the threats posed in the digital world, which have real life implications.
Back home, eMudhra issue has highlighted India’s vulnerabilities. eMudhra is an Indian digital certification
authority, which provides digital certificates that help browser confirm that the website is genuine. Several
government websites like Income Tax, Aadhaar issuer- UIDAI and many others use a range of eMudhra’s keys to
sign their security certificates. Without this authentication, browser will not allow the individual or entity to
complete their task on these government websites.

In the recent security incident, security researcher named Wayne said the security encryption issued by eMudhra'’s
certificates were extremely weak and could be cracked in seconds. He alerted major technology firms on such
vulnerabilities. As compromised keys could allow cyber criminals to issue fraudulent certificates and impersonate
legitimate websites, Apple, Google and Mozilla had blocked the certificates in their browsers- Safari, Chrome and
Firefox. Cloudflare- the cybersecurity firm- also deployed emergency fixes across its network to protect users.
Though eMudhra said that no negative impact due to such incident has happened and taken remedial measures,
Ministry of Electronics and Information Technology (MeitY) has constituted a special team to investigate the
security incident over the vulnerabilities over private keys.

Another global incident involving PHP has led to many government websites going offline across the world. PHP
is an open-source scripting language, which is more than 3 decades old, and is used widely across the internet.
Globally, more than 70 per cent of websites use PHP. In a recent incident, two critical vulnerabilities were found.
These vulnerabilities could allow cyber attackers to take control of web servers of users without the requirement
of any authentication. This incident, which came to light through OpenAl's latest model, prompted the National
Security Agency (NSA) of US to give an advisory for installing latest security updates. “If an immediate update is
not feasible, it is recommended that organisations take the system offline until it can be fully mitigated,” the
advisory said. Several governments including Finland, & Netherland took several government websites offline.

These incidents again raise the security threats that are emerging in the digital world owing to artificial
intelligence (Al) and other emerging technologies. While cyber security threats have always been there, rapid
adoption of Al has increased these risks. Interestingly, Al is finding out old risks in the current digital world, and at
the same time, it is also creating new vulnerabilities. Against this backdrop, India as a nation has to create
effective defence against such digital risks.

Increasingly, several Indians are falling into the trap of cyber criminals. According to National Human Rights
Commission (NHRC), Indians have lost around Rs 52,976 crore to cyber frauds over the past six years, with nearly
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8 per cent of the losses relating to cyber arrest scams. Similarly, trading related cyber scams are on a rise with
majority of the losses arising from such events. Apart from individual losses, government agencies are also facing
high proportion of risk from digital war waged against the country by enemy nations. Critical infrastructure
projects like airports, dams, power plants and others are regularly facing cyber threats from neighbouring
countries. As digital warfare becomes the new normal, India as a country has to devise ways to defend itself from
such emerging threats. In this regard, Al can be a great enabler in accomplishing this objective.
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NHRC Seeks Report From MP Govt Over Use Of Children In Former CM Digvijaya Singh's Yatra
by OMMCOM NEWS October 22, 2026 in Nation

New Delhi: The National Human Rights Commission (NHRC) has taken cognisance of a complaint alleging that
former Madhya Pradesh Chief Minister Digvijaya Singh used children during his yatra and made them raise
political slogans, directing the state’s Chief Secretary Ashok Barnwal and Director General of Police (DGP) Kailash
Makwana to inquire into the matter and submit an Action Taken Report (ATR) within two weeks.

A bench presided over by the NHRC member Priyank Kanoongo has issued notices to the Madhya Pradesh
government and police chief, besides directing the Ministry of Electronics and Information Technology (MeitY) to
examine the alleged use of photographs and videos of children and submit an ATR in the matter.

The action has been initiated under Section 12 of the Protection of Human Rights Act, 1993.

The apex human rights body said that the allegations made in the complaint “prima facie seem to be violations of
the rights of the children”.

According to the complaint, videos and photographs of the alleged incident were shared on Facebook on October
22.

The complainant expressed apprehension that children might have been brought to the yatra by offering them
money and claimed that their involvement in raising political slogans violated child rights and relevant legal
provisions.

The complaint sought an investigation into the incident and strict legal action against the organisers and all
persons responsible for involving children in the yatra and making them raise slogans.

The NHRC has directed the Chief Secretary and the DGP of Madhya Pradesh to get the allegations inquired into
and furnish an ATR within two weeks for the Commission’s perusal.

The authorities have also been specifically directed to investigate the allegations of monetary exchanges, with the
NHRC saying that these raise serious concerns over whether children may have been induced or exploited for
such purposes in exchange for financial considerations.

The apex human rights body has also directed the state authorities to examine the violations of applicable child-
protection laws and take appropriate action in accordance with law.

Meanwhile, MeitY Secretary S. Krishnan has been directed to look into the alleged use of photographs and videos
of the children and submit an ATR in the matter.

(IANS)
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NHRC seeks report on alleged use of children in Digvijaya Singh's yatra
City| Times News Network | Oct 22, 2026, 22:20 IST

Bhopal: National Human Rights Commission (NHRC) on Thursday issued notices to the Madhya Pradesh chief
secretary and the director general of police (DGP), seeking an action taken report (ATR) within two weeks over
allegations that children were involved in Congress leader and former chief minister Digvijaya Singh's Ujjain-to-
Ayodhya yatra and made to raise political slogans. Singh began the yatra from Ujjain on Dussehra.

According to a communication issued by NHRC Assistant Registrar Brijvir Singh, the complainant alleged that
videos and photographs of the incident were shared on Facebook on Oct 22. The complainant also expressed
concern that the children might have been brought to the yatra by offering them money, claiming that their
involvement violated child rights and relevant legal provisions.

The complaint sought an investigation into the incident and strict legal action against the organisers and others
responsible for allegedly involving children in the yatra and making them raise political slogans.

The NHRC bench, presided over by its member Priyank Kanoongo, took cognisance of the complaint under
Section 12 of the Protection of Human Rights Act, 1993.

The commission has directed the Madhya Pradesh chief secretary and DGP to inquire into the matter and submit
an ATR within two weeks for its consideration, the communication stated. The NHRC has also directed the
secretary of Ministry of Electronics and Information Technology (MeitY), Govt of India, to examine the alleged use
of photographs and videos of the children and submit an ATR, the communication added.
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NHRC directs police to submit action taken report on Kaipamangalam accident
T Ramavarman Oct 22, 2026, 11.59 PM IST

Thrissur: National Human Rights Commission (NHRC) has directed Thrissur Rural Police to take appropriate action
on a complaint concerning the deaths of eight engineering students in a road accident on NH 66 at
Kaipamangalam on Sept 4.

In a communication, the commission has asked the rural SP to submit an action taken report (ATR) on the
complaint within four weeks. The car in which the students, from Tamil Nadu, were travelling had rammed into a
truck parked on the road which was under construction.

When contacted by TOI, Thrissur rural SP Mohammad Nadeemuddin confirmed that he had received the NHRC
communication and said he would submit the ATR within the stipulated period.

The complaint, filed by Delhi-based social activist Krishna Rajput, raised concerns about road safety measures, the
alleged parking of a truck on the highway, traffic management, barricading and lack of warning signs. It sought
an impartial inquiry into the circumstances leading to the accident and the identification of any lapses on the part
of the authorities concerned.

The complainant also called for the preservation of CCTV footage and other relevant evidence, the fixing of
responsibility wherever negligence is established, and appropriate compensation for the families of the deceased
in accordance with the applicable rules.

The commission has clarified that referring the complaint to the district police chief does not establish negligence
or fix liability for the accident. The findings of the inquiry and the response of the police authorities are awaited,
according to the commission.
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Human rights awareness important for building inclusive society: Prof Tripathy

RONO HILLS, 22 Oct: National Human Rights Commission (NHRC) special monitor Prof Kanhaiya Tripathi
emphasised the importance of human rights awareness, equality and collective responsibility in building an
inclusive and supportive society.

During an interactive programme organised by Rajiv Gandhi University (RGU) here on Wednesday, bringing
together students, research scholars, faculty members and university officials, Prof Tripathi highlighted the role of
educational institutions in nurturing respect for human dignity, constitutional values and the rights of every
individual. He also stressed the importance of gender equality and the need to create an environment free from
discrimination, where every individual can participate and thrive.

Prof Tripathi encouraged the university authorities to undertake initiatives that promote human rights awareness,
equality, dignity and mutual respect across the campus. He emphasised the importance of publishing a university
newsletter to disseminate information on human rights, highlight positive initiatives, and provide a platform for
diverse voices.

He also recommended establishing a human rights cell within the university administration and a human rights
club in each hostel to encourage participation, foster empathy and social responsibility, and inspire the university
community to uphold human rights and contribute towards creating a safe, inclusive and harmonious campus
environment.

Prof Tripathi further recommended the publication of journals and edited books on human rights, and advocated
establishment of a dedicated centre for human rights at the university to promote research, academic
engagement, awareness and advocacy.

Stressing the significance of well-being beyond academic achievement, Prof Tripathi underscored the importance
of improving the happiness index within the university community.

"Student satisfaction, positive relationships, recreational opportunities, and a supportive campus atmosphere are
essential to ensuring holistic development and a fulfilling university experience," he said.

RGU Registrar Dr NT Rikam and Law Department Assistant Professor Dr Abhay Kumar also spoke.
The programme also featured an address by the RGU Vice-Chancellor (i/c) Prof Jharna Chakravorty, who

highlighted the significance of academic dialogue, awareness and student welfare in strengthening the
university's educational environment.
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Kaipamangalam Accident Probe Exposes NH66 Work-Zone Safety Gaps
By Harpreet Singh October 23, 2026

The Kaipamangalam accident has moved from a fatal road crash to a formal question of public accountability
after the National Human Rights Commission (NHRC) directed Thrissur Rural Police to submit an action taken
report within four weeks. Eight engineering students from Tamil Nadu died when the car in which they were
travelling rammed into a truck parked on a stretch of NH 66 that was under construction.

The commission’s intervention does not establish negligence or assign liability. Its immediate significance is
procedural: it requires the district police leadership to respond to a complaint that has raised specific questions
about the safety conditions surrounding the roadworks. Those questions concern the positioning of the truck,
traffic management, barricading and the availability of warning signs.

That distinction matters in road-safety cases. A fatal crash can be described through the immediate collision, but
the conditions that made the collision possible may involve several layers of responsibility. In this case, the
supplied account identifies an under-construction highway, a truck parked on the road and concerns about
whether road users were adequately warned. The NHRC's direction creates a formal channel through which those
issues can be examined, evidence can be preserved and the response of the authorities can be recorded.

The complaint was filed by Delhi-based social activist Krishna Rajput. It sought an impartial inquiry into the
circumstances leading to the accident and asked that responsibility be fixed wherever negligence is established. It
also called for the preservation of CCTV footage and other relevant evidence, as well as appropriate compensation
for the families of the deceased under the applicable rules.

The complaint therefore extends beyond the question of how the vehicle struck the truck. It asks whether the
road environment around the construction site met the level of protection required for people using a live
highway. Barricades, warning signs and traffic management are not secondary details on a road under
construction. They are the mechanisms through which a construction zone is separated from moving traffic and
communicated to drivers.

The available account does not establish whether those measures were absent, inadequate or improperly
maintained. It records them as concerns raised in the complaint. That is why the police report will be important: it
is expected to set out what action has been taken and what the inquiry has found, rather than merely repeat the
fact of the collision.

The institutional path is also significant. The NHRC has referred the complaint to the Thrissur Rural Police, and
Thrissur Rural Police will respond through the office of the rural superintendent of police. When contacted by the
Times of India, SP Mohammad Nadeemuddin confirmed that he had received the commission’s communication
and would submit the action taken report within the stipulated period.

This arrangement places the first formal response with the district police authority. That does not mean the police
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are the only institution whose conduct or decisions may become relevant. The complaint’s reference to road
construction, a parked truck, traffic management, barricading and warning signs points to a chain of
responsibilities around a live infrastructure project. The supplied report, however, does not identify which agency
controlled the construction site, who owned or operated the truck, or which authority was responsible for the
specific safety arrangements at the location. Those are matters the inquiry may need to clarify.

The case also shows how construction-related risk can become difficult to assign after a crash. A road under
construction is neither a normal finished carriageway nor a closed worksite. Vehicles and workers may share a
changing environment, while traffic routes, lane arrangements and roadside obstructions can change during the
project. In such conditions, the safety system depends on visible and timely communication to road users, as well
as on the controlled placement of equipment and vehicles. The complaint specifically places those questions
before the authorities.

The number of deaths gives the incident a substantial public-interest dimension. Eight engineering students, all
from Tamil Nadu, were killed in one crash on September 4. The fact that the victims were travelling across state
lines also illustrates how national and state highway corridors connect communities that may have no direct role
in the management of the road infrastructure they use. For families, the consequences extend beyond the crash
site and into questions of evidence, compensation and the official determination of responsibility.

The four-week deadline is the clearest procedural milestone currently available. It gives the police a defined
period to report to the NHRC. The report may clarify what evidence has been collected, whether CCTV footage and
other material have been preserved, what inquiries have been conducted and whether any lapses have been
identified. At present, the supplied material does not provide those findings.

That absence is central to understanding the case. The NHRC's communication is not a finding that the parked
truck caused the deaths through negligence, nor is it a finding that the road contractor, traffic authorities or police
failed in their duties. The commission has expressly clarified that referring the complaint to the district police chief
does not establish negligence or fix liability. The distinction protects the integrity of the inquiry while keeping the
safety questions open.

For highway users, however, the unresolved questions are not abstract. A warning sign that cannot be seen in
time, a barricade that does not clearly guide traffic or a vehicle left in a dangerous position can alter the risk faced
by every driver approaching a work zone. The supplied report does not say which of these conditions existed at
Kaipamangalam. It records that the complaint has asked the authorities to examine them.

The case consequently places evidence at the centre of accountability. CCTV footage, road-site conditions, traffic
arrangements and the position of the truck may help establish what drivers could see and how the road was
being managed. The complaint’s request to preserve such material recognises that physical conditions at a
construction site can change quickly, making contemporaneous evidence important to any later assessment.

It also places compensation within the same institutional conversation as safety and responsibility. The complaint
has sought appropriate compensation for the families under applicable rules, but the supplied report does not
state whether compensation has been awarded or identify the rules that may apply. That remains an unresolved
part of the case, alongside the inquiry into possible safety lapses.

The larger urban and infrastructure question is whether road construction is being treated as a temporary
technical activity or as a public environment requiring continuous risk management. The Kaipamangalam
complaint does not, by itself, establish a broader pattern across NH 66. It does show how a single fatal collision
can expose the need to examine the interface between construction work, highway traffic and institutional
oversight.

The next stage will depend on the action taken report and the findings of the police inquiry. Those findings are
expected to indicate what happened at the site, what evidence was available, whether safety arrangements were
in place and whether responsibility can be established under the applicable rules. Until that response is



submitted, the NHRC's action should be understood as an order for examination, not a final determination of
negligence.
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NHRC Spl monitor urges RGU to strengthen human rights mechanisms, student welfare

RONO HILLS, Oct 22: National Human Rights Commission (NHRC) Special Monitor Prof Kanhaiya Tripathi has
called for stronger institutional mechanisms to promote human rights awareness, gender equality and student
welfare at Rajiv Gandhi University (RGU).

He made the observations during an interaction programme organised at the IUGS Conference Hall on
Wednesday, attended by students, research scholars, faculty members and university officials.

Addressing the gathering, Prof Tripathi emphasised the need to uphold human dignity, constitutional values and
equality in educational institutions. He stressed that universities must foster an inclusive environment free from
discrimination, where every individual can participate and thrive.

He urged the university to publish a newsletter to disseminate information on human rights and highlight
positive initiatives. He also recommended setting up a Human Rights Cell within the university administration and
Human Rights Clubs in individual hostels to encourage student participation, empathy and social responsibility.

Prof Tripathi further advocated publishing journals and edited books on human rights and establishing a
dedicated Centre for Human Rights at RGU to promote research, academic engagement, awareness and
advocacy.

Highlighting the importance of a healthy campus environment, he stressed the need for adequate water facilities,
proper sanitation, cleanliness and hygiene in the university and its hostels. He also called for greater awareness of
cyber hygiene and cybersecurity to safeguard students and other members of the university community in the
digital space.

Underscoring the importance of well-being beyond academic performance, he said student satisfaction, positive
relationships, recreational opportunities and a supportive campus atmosphere were essential to holistic
development. He called for efforts to improve the overall happiness and well-being of the university community.

The interaction provided students and faculty members an opportunity to raise concerns relating to human
rights, equality and institutional responsibility. Some participants also brought grievances to the attention of the
NHRC Special Monitor, who noted them for appropriate consideration and follow-up by the concerned authorities.

RGU's In-charge Vice-Chancellor, Prof Jharna Chakravorty, also addressed the gathering, highlighting the
significance of academic dialogue, awareness and student welfare in strengthening the university's educational
environment.

Earlier, the programme began with a welcome address by Registrar Dr NT Rikam, followed by the felicitation of
Prof Tripathi and a presentation on the university's academic activities by Dr Abhay Kumar, assistant professor in

the Department of Law.

As part of his visit, Prof Tripathi interacted with deans, hostel wardens, students, research scholars, faculty
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members and university officials to understand their experiences and concerns. He also visited three university
hostels to inspect facilities and infrastructure and assess the living conditions of students. During the visits, he
interacted with hostellers and sought feedback on sanitation, cleanliness, amenities and other welfare-related
issues.

The visit highlighted the importance of institutional accountability and coordinated efforts in ensuring a safe,
inclusive and supportive campus where human rights, equality and individual dignity are respected.

NHRC monitor stresses human rights education at Itanagar school

The NHRC Special Monitor also visited PM SHRI Kendriya Vidyalaya No. 2, Itanagar, on Wednesday and interacted
with students and faculty members on human rights education, gender equality and the promotion of
constitutional values in schools.

The programme was attended by Assistant Director of SCERT, Itanagar, SB Singh; Samar Bahadur; and Deputy
Registrar of the Arunachal Pradesh State Human Rights Commission Mama Tang among others.

During the interaction, Prof Tripathi stressed the role of educational institutions in integrating human rights
awareness and gender sensitisation into everyday school life. He underlined the importance of nurturing socially
responsible citizens who uphold equality, respect human dignity and understand their rights and responsibilities.

Welcoming the NHRC Special Monitor, Principal Vinay Kumar highlighted the school's initiatives to promote
human rights awareness, gender sensitivity and equal opportunities through morning assemblies, debates,
extempore speaking, Youth Parliament and various activities under the PM SHRI scheme.

He emphasised that these platforms help students develop empathy, respect for diversity, democratic
participation and a sense of responsible citizenship.
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NHRC directs Madhya Pradesh to investigate claim of paying children in Digvijaya Singh's yatra
By TNM (With ANI Inputs) 23 October 2026, 7:57 am

The National Human Rights Commission (NHRC) has issued a notice to the Madhya Pradesh government
following allegations that children were offered money to participate in a yatra led by former Chief Minister and
Congress leader Digvijaya Singh, during which they reportedly chanted objectionable political slogans. NHRC
Member Priyank Kanoongo stated that the commission instructed the Chief Secretary and the Director General of
Police (DGP) of Madhya Pradesh to conduct a thorough investigation into the complaint and submit a report
within 15 days.

“We have received a complaint alleging that Digvijaya Singh has initiated a march and has been exploiting
children to increase the size of the crowds participating in it. The complainant has suggested that children might
be involved through some arrangement, possibly involving monetary payments,” Kanoongo said. He added,
“Furthermore, the complainant has alleged that Digvijaya Singh is having children chant objectionable political
slogans. Acting on this complaint, we have issued notices to the Chief Secretary and the Director General of Police
(DGP) of Madhya Pradesh, directing them to conduct a proper investigation into the matter and submit a report to
us. We have granted them a period of 15 days to do so.”

The NHRC has requested an Action Taken Report (ATR) from the Madhya Pradesh authorities after reviewing the
complaint and has mandated investigation into the allegations. The complaint also raised concerns about the
involvement of children in the political march, including claims that they may have been brought in through
financial arrangements and made to chant political slogans. Additionally, the Ministry of Electronics and
Information Technology has been directed to investigate the alleged online circulation of videos and photographs
featuring children participating in the yatra.

Written by TNM (With ANI Inputs)
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NHRC Seeks Probe Into Allegations of Kids Used in Digvijaya Singh Yatra
Author : Asianet News Central | ANI
Published : Oct 23 2026, 08:00 AM IST

The NHRC has directed the Madhya Pradesh government to investigate allegations that children were paid and
forced to chant political slogans during a yatra led by Congress leader Digvijaya Singh, seeking an action taken
report within 15 days.

NHRC Issues Notice to Madhya Pradesh Government

New Delhi [India], October 23 (ANI): The National Human Rights Commission (NHRC) has issued a notice to the
Madhya Pradesh government over a complaint alleging that children were offered money to participate in a yatra
led by former Chief Minister and Congress leader Digvijaya Singh and raise objectionable political slogans. NHRC
Member Priyank Kanoongo said the commission had directed the Chief Secretary and the Director General of
Police (DGP) of Madhya Pradesh to conduct a proper investigation into the allegations and submit a report within
15 days.

"We have received a complaint alleging that Digvijaya Singh has initiated a march and has been exploiting
children to increase the size of the crowds participating in it. The complainant has suggested that children might
be involved through some arrangement, possibly involving monetary payments," Kanoongo said. He further
stated that the complaint alleged that children were being made to raise objectionable political slogans during
the march.

Commission Demands Action Taken Report

"Furthermore, the complainant has alleged that Digvijaya Singh is having children chant objectionable political
slogans. Acting on this complaint, we have issued notices to the Chief Secretary and the Director General of Police
(DGP) of Madhya Pradesh, directing them to conduct a proper investigation into the matter and submit a report to
us. We have granted them a period of 15 days to do so," he added.

The NHRC has sought an Action Taken Report from the state authorities after examining the complaint and
directed them to investigate the allegations. The commission's notice seeks a report on the action taken by the
authorities within the stipulated period.

Investigation Into Online Content

The complaint also raised concerns over the alleged involvement of children in the political march, including
claims that they may have been brought in through monetary arrangements and made to chant political slogans.
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The Ministry of Electronics and Information Technology (MeitY) has also been asked to investigate the alleged
online circulation of videos and photographs featuring the children.
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fafiasra g &t a1 R NHRC &1 TR, aeal € AR aiaH R 9 9fag ofk DGP &t Aifed st

SERT o fot oo & 3ratedt & g & g8 iU« Ad1 g Yd g fefiasra &g Sl I §H1a+ @I HAM I &l AE AFaraeR
ST 7 FAH ferar 81
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HighLights

fafiasra &t am R AFETfaeR R @1 g afda g it @t Aifew
3T 3 S gedTg | | ST, hal- Sl § ohrls oI Ig! ARaTSi
fRIhrIdeRal A a1t HfARRT ¥ 3 AT UL & Jeete T SRIT Tl

g ufafAfe, idrer| gergr & fa Ssoi & sratedt & ol = g3 il AdT @ qd geawsit fafesry &g s g gHra- @ifamm
AT T AL AHETTIRR ST 3 A fordm &1 AT & SR el sreall & ART e Tam WR S7RNT = 7Y & J&7 |feg 3R gfes
HeTqeTeh hl AIfed ST} o &Y TdTg | STaTd AN 81 ST & Hae fORieh st &t fis A et & ok feprad et 8 o A &y #fem
T I17 & SR 1] hl SEAHTe fohdT 17| 398 TSTHIfdeh TR e aTd Y| ST d1f3at 8k dwiik Sexnie Hifear ur grsm &Y 718 €1
31eihT & foh areat ol ama & enfie et & foig 89 fow 7w 8171 fIseradeRat 3 ot SifIerRY ofik TRetur & S St uraert & Sewie
T RIY AT §, TThY ST g AR | Igi=t a1 Wenfeht warerar & afa & oft drard Raré aift &1 aar 3 6 Rfesa ssom @
3teAT dah hd 1000 et &t Ig amr 70 o=t & ot et
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fafrasT g <t amam & el s o g&aHTa I fehrrd, NHRC & MP & g& 9fd @ DGP &t ¥ Aifed
By Digital Desk Edited By: Ravindra Soni
Published: Thu, 22 Oct 2026 10:00 PM (IST)

H a1 fRfaer &g it T T=1a WnfHmmE amEr & Wheft st & s R [arg @er gt i &1 AE AandeRr ST A 7eg
T3l & g 9 3R Stefidt &t Aifed It o 3F Jwarg & siare 7T 8|

HighLights

g | Wl Sred] & STTceh AR ST e R |
AT AFGTAHRR SN & MP ERehR ahl AMfeH HT|
e o HTURRT & Ieeie hl ST Y AT Y TS

fefSicet 3%, WiuTe| i AdT 3R uder & qd g ffrasra g &l Sooi & sratean da et ST 36t ‘A T+ @i 9H= arsm
! e faaTg @eT 81 7T 81 AT & SR Whell Fdl & ASTfdeh AR dvaT 6 fAIsrd IR I AHaTfder st (NHRC) 3 @5
forar g1 ST = 7eg uqen & g 9fa 3k ity AgifAqerss (DGP) st Aifed SRt o &l AtdTg o HiaR STaTe AT 81 3l & Je8
fOieR SRt <l e & SIgER, fAIGRId | SIRIY T 1T & foh uaer &t HiAT & T o GRT areal b QMRS e 39 STt AR
AN Y| 59 oY § i3t iR awii sexe Hifzar iR vania g 6t ara ot f2ieeraa & el 718 €1

Tl bl O qeR) QM SR chY 31TRieRT, ST bt AT

fRYeRTardendt =t SmTeichT STaTS & foh areat ot I # enfie shet o foig 36 O fow Q8171 & &, a<al & SifIaRT ofik TRerur & 53
LT AT o Seeia T SRIY A U HIH hl ST - Y AT Y 75 &1 37T 7 fArId | «71e 74 SRY} & Siiw <t
I hdl SIdTS &

3ooi & ITET dch i 1,000 fehetiHteR &t amn

e § TE AR SR 3 ga- efidht marera & afag @ off wrkarg Ruié @ift &1 e deifda sifdamia & sam ofik siw
& frseReT IR FoR @it Raae & foh RRfrasr &g = qerewr & i I5oiH & 'O 1+ @IfHHT I &6t oad o ot | 37 wRishA &
IR, HE 1,000 fherfier fr ag amn 70 o=t & gt it it 21
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Hindi News > Madhya Pradesh > digvijay singh yatra children slogans nhrc notice mp report

fefraerg fig &Y g I @ R aM & STRIY TR AHaT SR AT 9%, S gwdrg # #if Raié
=IST 3%, STFR JeITelT, HiaTe Published by: f&Aer emf Updated Thu, 22 Oct 2026 10:06 PM IST

AT g smahT 7 st &g 6 amr § st ot enfie e ok 3 AsTifdes AR eva™ & SRl R 93 foar €1 sma
A ey yeer & gy |ia SR Sieidl § &F Jearg A g Ruié 7l 81 o<l ol 99 37 3fR At & Seeied &l +ff St gt

IEESIES

gd geeget fafrasra g &t amm & srai ot enfiel shet 3R 379 oTifdeh AR v a™ & TR UR AER AHaTRhR ST 3 HAH
forar g1 ST = Heaueer & g afta iR gfcw AgAderes ot Aifed SRt o ATet hl ST e 9T &1 JdTg & Hiar sRars Raid
U7 hed & e R €1 o=} o) I & enfie oeq & foiw 69 fRw ST & SRIu <Y ST ot ot oY vt T 81

AT AR RINT & 22 3fagaR 2026 & U & AR, fAhrIdeal 3 oy et o6 fifrasra g 6t amn & s o1 g
feram T 3R 3 STifdes AR evTaTe 7| fARRId | et 7T foh Sfdd g & 98 difsat ok awdiiR 22 srerger oht g WR Hiel
feh 7TQ & | fRehrIdeRal = SM1eiehT SITS fob areail et 48 dehx TSI H oTRIT T 1 Hehell &1 39 Sl o SHTUhRI el Iecie dTd g e
3R fOmieR «ivl & &t st Srars &t AT &l 7 ot

=g gfg ok dieidY ot S & fAder

ST 7 fYhrId # @TQ 7T STRIYT bl UUH qEdT S| & JTYBRT & Jeeio & ST AT AT 8| SANT & e Uik g
ST dTel! Ut A AFaTdehR Reror Jrfafaad, 1993 &6t arT 12 & dgd A | U3 fordn §1 Sl 3 Aeayesr & 43 A 3R
gfere AgTiHaere i Fasr QU 8 fos fRierad & ermg g SRiGT i ST Sherg STY 3fiR &F JtdTg & iar Rars RUiE uedd ol SImg|

Stra § gg off gd1 @ ) et T & o o Sl o fohedt avg ot anfefes wettye S ams F enfivet fohar mar ol 59 Oy &Y sl &
TRETUT Y S AT AT S GHIAT Jewie bl Wl ST &het & Aqer fag g g1 s & afifSat ofk aweiRi <t f ST ST = el
goterg TR el T Hielifiieh! Hsiierar & |iea ol it ATt # ehkars Rulé a7 & fcer fidu g1 #siiera ot sl o ahfdd difsar ok
TEIRT & AT & S UsgeH Sl 3w & g ot 81

3T & ux | defdq sifdeRal @ RyiRa safer § Raié Ao &t a1 mar 8, arfes amet & ot faar fasar i1 adh | fhetgtet emar &
fAder fRierrad # e Y SIRIYT <t St SR RUlE uvgd ol @ Heifdid &1 ool # mRial ol Rieg aifva =&t fohar mam 81
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fafrasra g &t amsm .k NHRC R e 99, 2 g9 o 3i6R AR STaTe, ST+ GR1 ATel
Written by: Tfa= &g Agency: Local18
Last Updated: October 22, 2026, 22:56 IST

fffesrar g ereft g gaTaH @nfAmE g SsoH @ srdteat fRhTer 28 8. I8 A et 950 fahetiHier Y ot o &1 8. S 58 R
rstitfres ot e faaT 8. o1 & H IS Ul AT 3T TSR 311 8T 8, STgi MBI AFETEehR SIRINT A Hed yael & J&d did 3R Sisfidt
Pl AT SR foha & 3R 39 [Aaffa # qt gud & 3iex STaTe AT &.

HeH UGS & g4 JegHat (e fiaerd g o1t §ra i Hente 1@ 8. difchT ore 39H g AN SR ST (NHRC) 6t Udt 81 TS €.
3u Rfrasra i aman 7 a=at @ Hfd dR W ASHIfAS AR T1EM & AT | 377 o1 8. ST = 7eg Uae & J&d 9 3k DGP
ht IRIYY Y ST o & gt o iR Tar™ depT Rl (ATR) Tiu=t &t fAder feam 2.

T oh! OF S T H @ chl STATS T8 STIRiehT

TET ATATEeRR SN & dTfeeh fR1hId & STRIY Tl 1T & foh A= & Sai ol M e 379 ST AR daTg 9.
fRYehTrceRdf =t 22 SrargeR Y HUgH UR 39 TeAT ¥ 52 Aifar ok awdfiR Tren fohy ST o1 garen f3a 8. a<at ol 99 Ja I § &g
ST &Y 3meient oft STars e 8.

T St NHRC & 9aw fikieh st

NHRC & 9a& fOeh ST <l Siegerdr atefl Uis = Y[FSHTCT dR TR HIHe ol Sl o HATABRI & FHTfAd Iecia d ST AT 8. AT
3 SrfAeRIRal Y HfAd anffes A3, s=al Bl U™ S MBS e 37R STeT TRETUT BT o G Seete dht off ST et vt
HET B. Sh AT, Seldrgi-e 3R T Ureltfiich! H3Terd (MeitY) & afda sl off sl & fAd difeat ofik awdRi & s&daTer & Ame
¥ ST e T TGS e 8. 36 SreTar ATR Uedd e ol STaer o faar mam 8.

It T SriteAT deh fAehTet 38 I

ffrasra &g feg o ot U Srua gl <l aoig & =i A 2@ 8. I7ch ! &l gotg & faRieht 3 R wf A g 8. s ag oo &
3FEYeAT deh G GTA ITAT HehTel T8 &. T8 AT ed 950 feheiiHier ciell FaTs ST &) . I 14 39 AR Asifdeh o fear &,

fafiersrg &g et et itd & ehglar Admai # gidl 8. a8 10 et Heg yder & qegw=i 2@ §. a8 AsqqHT 3R dlha 1 gids o 7§ b
2. fUsell aR 3= Ga T5gqHT AT eTg § AT e fa o

(Raté-<wTenid g)


https://hindi.news18.com/news/madhya-pradesh/bhopal-digvijaya-singh-nhrc-raises-questions-regarding-yatra-know-the-reason-local18-10929308.html
https://hindi.news18.com/news/madhya-pradesh/bhopal-digvijaya-singh-nhrc-raises-questions-regarding-yatra-know-the-reason-local18-10929308.html
https://hindi.news18.com/news/madhya-pradesh/bhopal-digvijaya-singh-nhrc-raises-questions-regarding-yatra-know-the-reason-local18-10929308.html

Dainik Bhaskar, Online News, 23/10/2026

et
NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://www.bhaskar.com/local/mp/bhopal/news/digvijay-singh-
yatra-controversy-nhrc-notice-madhya-pradesh-139457707.html

Hindi NewsLocalMpBhopalNHRC Notice To MP Govt Over Digvijay Singh Yatra Children Controversy

fafrasg g &t ueamr .k NHRC &1 Aifea.s=al @ R oia Fi fAierrd IR I A19a SifddR ST = 7w Srare
1110 €S uget

gd geegelt fafrasra g &t amn & s ot enfiet e 3R 3719 ASTifdeh AR @i & SR R AL AFandeR kT (NHRC) =
G folaT g1 ST = Aeauder & g g 3R gfew #grAderes (DGP) &l Aifed SIRY &R ATHe ohl STia e 3R &1 AtdTg & ek
HRaTs RO (ATR) TRgd & & e Ry &1

STTRANT & 22 3gaR 2026 & UF & IR, RehrIdachd! = IRIY 1 & foh fafrasra g &t amn A s=ai @ IsrHifdes IR evmEam) 9|
$9 AT e & difeat ok awiR 22 Srager Pl thages R 1eh fhy T a1 +ff Ieciwa fAiepraa # fomar wam 81 Reraderat = smeiehr
S1aTs 8 foh s ot AT # @ o fog 49 T ¢ 8171 I9- ATet i ST e SimitSTe! SR SiFIGR @l & R ST drars ot
AT T B

AET AATERR RN & e Uik ST hl ST &rdT aTell fis A TReTur AaTehr fafaaH, 1993 &l &RT 12 & dgd Arel &l
G forar g1 ST A fYehrad | @ITg TQ SRIT Sl UUH gEAT sl & HfYRRT T Seei Udld g+ aTell I &

SN 7 FeAUGY o Y& Tiag 3R SrSidl st Fder ey € s fieerad & g 7Q o1RIgT <t St aherg siq | ST & Ig ot gar e
SITQ foh T Sl bt O Gah ATAT B LMTiH fohaT T o7 T fohel! daRE © ST SEAHTe fohdT TRIT| $ch W1 Y AT STel TR&T0T Al &
T Seeiad chl Y ST el gl T 2

et 3 AR T gT gd Hien fifraera i = Toar geg difsat s thage ow w 2R o o

gagieh! Td a1 Henfieht Faterg ot oft Aifew

TN 7 el Seragieh! Td g Uienfiehl #amera & afaa et oft fder faw € o fda gean & 32 a=ai & fifsat ofik awd’i &
ST o AT Pl o 3R U HRATs RUIE URgd e | AT = Tt Faifdd sifdarRa @ o ured 814 & & adTg & o drars
Ra¥é wiht 2

fOheTgTeT I & Ul # STRIT &t St & fAqer faw e 81 fieprara & @i 71g SRial i gfe a1 foreht Y et 93 819 &l Seera gt
gl

20 STIFTER I I5oI T Y& g8 ar

fafierstg &g et shdta 950 fehetHier &ht "Ted FATa AT AT 20 fegeR i fAsraraer & fa 3ol @ g g8 ot I &1 agy
3IeT I TFRTST YR iR gid §U srtea & iR HidR ek UG & | AT o EifSi Il # enien Ricil W Te 3R g #
uRaf2far, S sfafaarst & ST dur ate TRt & SR IR STaTaes! Sl 7T A gl

ITAT h BT & UGt ool H [ATHUT MUK 3R AgTepTeiar HiaR | q2iH-gur o am a1 g9k a1 uifefq frafei gom, &= ot
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3R WSR o SIS o HTY YSATAT IR g3 | AR 2 aRTT Tgt eam AT o (i hrfehd & SR, 21 3fergaR i qedms
Iooi § qary foiet & Rigfar i uget | dter fam, 22 srergar ot fAigfear & ar1 deh 15 fehetIHicR &t geamiT & a1g arMT 4...

(T 9TERR, e
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Source: https://www.bhaskarhindi.com/politics/allegations-of-children-

NHRC g&: fefraer g &t amn & s=ai & s%adTel ohl 31RIY, AardeR AT 3 forar g3
22 Oct 2026 11:07 PM

HeT UGS & g4 JegHat e fiaerd g IR STo+ I & SR Sedl § ASTiideh AR oiTaT o STRIGT UR AL AHaTEhR T (NHRC)
3 g9 e g1

fefSicer S%en, WiuTel| 7eg e & qd g3 fAfiasr g wR ot A & SR =i & IsTifdeh TR e aM & 3R] WR IS
AFAMEHR SN (NHRC) 3 T34 folar &1 ST = 77 Uasl & §%g afdg ofR gferd Agif-asia (DGP) &t Fifed SRt o & 918 &
iR FRaTE RUTE (ATR) Be1 e ot 3T feam &1 are g, el Seragi+a gd ga-T Wenfieh! #atera & afdg & off Aret § &g &
o 23 oY g1 T &

ST & U o HdToreh, fAieerrd & SIRIY @i 11 & fob s &g 7 srueit ama o SR ar<al o1 geaaTet fohar ofR 319 Ieifdes
IR FTaTq | s rIaehdl 3 Fdr 3 HfAd gear & et ok awdiR 22 sragar ot thage W Trer fhy 9 & fAsrd | s &
SHfRRY & Jeete I ST STATY §T HeAT i STig I 3R fORIGR SHTITSTeR! dT 311 TRTH o ATt T hTT hIaTs hl 7T
&Y 71S 81 ST A URfAp R IR fRABrId & Teaf & HfABRT & Ieoie T 52 RIGT Bt 71efik 7T 81 31T & Taw fORich s Y
3reHErT aTelt fis 3 AHaTSeR TReor 3ifafas, 1993 &Y &RT 12 & dgd ATH ol I3 foiar g

g afag ok DGP & g fAder

SN A 7eg UaeT & g afag 3R stefidt et fAder f3an 8 fos & emRial &t Stiw iy iR & Idtg & HiaRk sprars Rl uegd &e
Sttt @ ag off ohgr T € & T2 o) fohelt 322 & iU SXaHTe ohea & SIRIGT 3R 35U aget 3nfefes -2 bl 3MeiehT hl ST i
WG| IS S oot GTH- 1A &, df 1] BIIA! & dad PBRATs hl SITY | $HH ST, Sedgi e Yd ga-T Hielfiieh! H3Ted & afaa
ot AT dif3at ok dEliRl i S @ RUid 2= a1 e fEam mar &1 i 3 7t @ defaa Ruld saa & areny @ off 99 &) @at
gl
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action-over-children-being-made-to-chant-slogans/

fafrasra &g & T=1a a1 IR AFaTfIeR SR 6 I8t hrRdrs, el § IR eHraH R forar @3, 7w afd 3k DGP &t iR} faar
few
saurabh 22 Oct 2026, 11:34 PM 7eawas1

TG UIEIGR, HiUTel | 7ed Tael & gd Jeawsit 3R Sitd & fanrst Aar fafrasa &g &l 3 g8 9 T1a- I &l A Aariaer
JINT (NHRC) 7 I81 hIRaTS ehl g1 ST A sred & AR eTa o HTHel IR 37 oid §¢ 4 G 3k DGP &t Aifed SR foha 21
NHRC 7 7ifeq oY & 2 gt & Rt wift 1

ffraer fig ot Il @ IR A amT usT 9y
R3Ee, Hieret Hifsar W fafrasrar &g & I 1= A= & 31 o difeat araet gai o1 e o aeal @ AR «irar] 571 3@ 2

31T ¢ ok sreal ol O o AlTeld Geps AT | TIT TR-ITI STTINT = STRIUT hl U2 qudT seal o ATYRRI Sl Seeio AT fSdes 918
fiRies I <t dis 3 AR @veror sifafam, 1993 & aRT 12 & dgd dHe | Ha form
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g AT I & SR sy f&g @ 8 18 & ardi? NHRC 3 foar g3, €S 8k DGP @ | SiaTe

I AT I & SR e f&g @ g 18 3 merdt? NHRC 3 ferar @374, National Human Rights Commission issues
notice to CS and DGP of MP

Deepak Sahu
Published: 22 Oct 2026 | 11:38 pm
Modified: 22 Oct 2026 | 11:59 pm

T3 fReett| gd g e R Y a1 =1 amn &t die AEg AFartaeRr ST (NHRC) = T o §1 a1 & SR s=at @
ST TR FRTaM 3R 48 SR 38 hRIshH H M e i A TR SIRINT A Tefd wsa & J afdg ik gforw #Aerfgsrs
(DGP) ot Fitfe St fovam &1 ey 2 ST sifdental @ < Twarg & ffaR wme i faega Raté aft 31

SR & GdTfadh faftasra &g &l Sooi & SritedT dh ol I T @IfHHH I 20 SHageR hl I 81 T8 | e 950 fonrft i ag
g T 70 fa 7 artean & 3w AiqR ugentt g3t e At AETfAeR SIRINT @l A I AT & SR Sl & SEAHTE i alehy
foYeprara At oft fas aman & seal ol 99 IR gera T SR Y S AR ehTaT] MY fmrrd # gl st 39 dvg i nfafafd 7
1At fohy ST R gaTe 3aT4 Y &1

I 9fda 3k DGP & & |wdrg # A Siare

fIRTId et G | oid gU AER AETfaehR ST 4 g diaa ofR Stefidt et Aifed St @ Ralé dera &t g1 st 3 Heifad
SfARIRT ol STaTg 3= o fAT &) TwTE o1 gy a1 €1 39 A & ST i hRaTs & a1 31 Jafad ULma ol fAehrad & e T
JTRIYT WR 3191 U&T T@=1 g | Rulé e & &g ST o1t &Y spars wR fAofa & ganar 21
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Rfasry fg &Y a1 9k NHRC 9%, a<ai @ R ofa & RIg & Aifeq ot
Deshdhwani NewsOctober 22, 2026

ST Aar fefigerg &g &t ‘O gaTa= @nfHa= aET & gedi 9 Asiifde AR daH & IR 0 I AHarfaer 3T (NHRC) 3
G foram &1 AT A Aed UGl & J&d 9 3R DGP &t Aifed SR o & Jrg # Siig Rt 7l 81

fRrerrrd & SrRIT v T & o A= # <l ohl enfie e AsTIfaeR AR TETY T iR 32 G Ak AH <hY 3neicht oY STaTs TS|
STINT 7 Sl & HfADPRT SR Feifdd ST & FfAd Iecie o sifg & A3 iy &1 hdla seagiad vd Y= et #rera &
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NHRC seeks report on alleged

use of kids in Diggi’s yatra

Our Staff Reporter
BHOPAL
The National Human Rights
Commission (NHRC) has
taken cognisance of a com-
plaint alleging that children
were involved in former Chief
Minister Digvijaya Singh's
'‘Satya Sanatan Swabhiman
Yatra' and made to raise politi-
cal slogans.

The commission has di-
rected the chief secretary and
director general of police

(DGP) to investigate the allega-
tions and submit an action
taken report (ATR) within two
weeks. According to the com-
plaint, videos and photo-
graphs of the alleged incident
were shared on Facebook on
October 22. The complainant
expressed concern that
children might have been
brought to the yatra after
being offered money, alleging
that their involvement could
violate child rights and appli-
cable child protection laws.
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NHRC seeks report on ‘use of
children’ in Digvijaya’s yatra

Bhopal: National Human Rights Com-
mission (NHRC) on Thursday issued
notices to the Madhya Pradesh chief
secretary and the director general of
police (DGP), seeking an action taken
report (ATR) within two weeks over al-
legations that children were involved
in Congress leader and former chief
minister Digvijaya Singh’s Ujjain-to-
Ayodhya yvatraand made toraise politi-
cal slogans.

Singh began the yatra from Ujjain
on Dussehra. According to acommuni-
cation issued by NHRC Assistant Re-
gistrar Brijvir Singh, the complainant
alleged that videos and photographs of
the incident were shared on Facebook
onOct22. Thecomplainantalsoexpres-
sed concern that the children might ha-
ve been brought to the yatra by offering
them money, claiming that their invol-
vement violated child rights and rele-
vant legal provisions.

The complaint sought an investiga-
tion into the incident and strict legal
action against the organisers and
others responsible for allegedly invol-

ving children in the
yatraand making them
raise political slogans.
The NHRC bench, pre-
sided over by its mem-
ber Privank Kanoongo,
took cognisance of the
complaint under Section 12 of the Pro-
tection of Human Rights Act, 1993.

The commission has directed the
Madhya Pradesh chief secretary and
DGP to inquire into the matter and sub-
mit an ATR within two weeks for its con-
sideration, the communication stated.

The NHRC has also directed the se-
cretary of Ministry
of Electronics and
Information Tech-
nology (MeitY),

Govt of India, to ex-
amine the alleged
use of photographs
and videos of the
children and sub-
mit an ATR, the
communication
added. tnn
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NHRC directs
police to submit
ATR on accident

Ramavarman T|Tnn

Thrissur: National Human
Rights Commission (NHRC)
has directed Thrissur Rural
Police to take appropriate ac-
tiononacomplaint concerning
thedeaths of eightengineering
students in an accident on NH
66 at Kaipamangalam on Sept
4.

NHRC has asked the rural
SPtosubmitanactiontakenre-
port (ATR) on the complaint

AT KAIPAMANGALAM

within four weeks. The car in
which the students, from Tamil
Nadu, were travelling had ram-
med into a truck parked on the
road which was under const-
ruction.

When contacted by TOL, ru-
ral SP Mohammad Nadeemud-
din confirmed that he had rece-
ived the communication. The
complaint, filed by Delhi-based
social activist Krishna Rajput,
raised concerns about road sa-
fety measures, parking of a
truck on the NH, traffic mana-
gement, barricading and lack
of warning signs.
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